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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
Original Application No.20/2022/EZ

In the matter of:

Suprova Prasad

\\ Applicant

\ KA
! -Versus-
/S Forest & Climate Change & Ors.

Respondents

COMPLIANCE REPORT IN THE FORM OF AFFIDAVIT ON BEHALF OF
THE RESPONDENT NUMBER 06, KOLKATA MUNICIPAL CORPORATION.

I, Amit Kumar Pal, son of Sibtosh Pal, aged about 44 years, by faith-
Hindu, by occupation-Service, and presently posted as EE(C)(P& S)
Department, Kolkata Municipal Corporation, having office at 5,
Surendranath Banerjee Road, Kolkata-700013, do hereby solemnly

affirm and declare as follows:-

1. That I am presently posted as Executive Engineer (C) Parks and
Squares Department, Kolkata Municipal Corporation, having office at 5,
S.N. Banerjee Road, Kolkata-700013 and I am well acquainted with the

facts and circumstances of the case and as such I am competent to

swear, sign and affirm this affidavit.

2. That this Affidavit is being filed in compliance to the Solemn Order

dated 17.11.2022, passed by the Hon’ble National Green Tribunal

Eastern Zone Bench, Kolkata.
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3.  That i
at in pursuance of the solemn Order dated 08.09.2022, the

K . s

olkata Municipal Corporation has appointed Dr. Anupama Mitra, an
ard, as a consultant
ark in the flood

within the

expert member of West Bengal Bio Diversity Bo

expert for making the DPR of the proposed Bio Diversity P

plains of river Hooghly and also for river front Development

jurisdiction of Kolkata Municipal Corporation.

4.  That in compliance to the order of Hon’ble NGT, Eastern Bench,

vide dated 17/11/2022 this is t

KMC, vide letter dated 18/10/2022, the
Port Trust, vide letter no. Lnd.5163

o submit that in reply to the query of

Estate Manager (1/C) of S. P.
/D/V/22/4718, dated

Mukherjee
e bank of river

alia that no land along th

19/12/2022, has clearly inter-
garden reach to Cossipore is presently

Hooghly for the stretch from
ark and river front development. It

available for creation of bio diversity p
/C) of S. P. Mukherjee

has also been proposed by the estate manager (I

aforesaid letter to use the Millenium park area which

Port Trust in the
are already in possession of KMC for creation of bio-diversity park and

river front development but the said parks cannot be considered for

ed development since those are already developed parks.

propos

A copy of the letter issued by the S. P. Mukherjee Port Kolkata is

»n
.

annexed hereto and marked with letter “R-1

5.  That it is also to submitted till date no information regarding the

availability of land along the bank of river Hooghly for making Bio
Diversity Park and River front development has been received by the

Kolkata Municipal Corporation from other two custodians of land along

the bank of river Hooghly i.e local military authority and circular

e NS
/go A f?\):\\
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3.  That i
at in pursuance of the solemn Order dated n8.09.2022, the

Kol ici
kata Municipal Corporation has appointed Dr. Anupama Mitra, an
expert member of West Bengal Bio Diversity Board, as 4 consultant

expert for making the DPR of the proposed Bio Diversity Park in the flood

plains of river Hooghly and also for river front Development within the

jurisdiction of Kolkata Municipal Corporation.

4. That in compliance to the order of Hon’ble NGT, Eastern Bench,

vide dated 17/11/2022 this is to submit that in reply to the query of
KMC, vide letter dated 18/10/2022, the Estate Manager (1/C) of S- P-
Mukherjee Port Trust, vide letter no. Lnd.5163/D/V/22/4718, dated
19/12/2022, has clearly inter-alia that no land along the bank of river
Hooghly for the stretch from garden reach to Cossipore is presently
available for creation of bio diversity park and river front development. It
has also been proposed by the estate manager (I/C) of S. P. Mukherjee
Port Trust in the aforesaid letter to use the Millenium park area which
are already in possession of KMC for creation of bio-diversity park and
river front development but the said parks cannot be considered for

proposed development since those are already developed parks.

A copy of the letter issued by the S. P. Mukherjee Port Kolkata is

annexed hereto and marked with letter “R-1".

5. That it is also to submitted till date no information regarding the
availability of land along the bank of river Hooghly for making Bio
Diversity Park and River front development has been received by the
Kolkata Municipal Corporation from other two custodians of land along

! ﬁff\?@é\ I\aank of river Hooghly i.e local military authority and circular

éu




(eastern) Ra;
IWay aut . 1
Tepeated time th b also pertinent to mention herein that on
S e s
railway authorities have been given reminder for

Providing the Mumnic:
unicipal Authorities with specific affirmative reply. But

the reason b
est g
known to the Railway Authorities, nothing has been done

on their par :
part. That despite all genuine efforts made by the Municipal
Authoritj ; rfi
€s of Kolkata for making bio diversity park on the riverfront of
Hoo i . th
ghly river nothing much can be achieve unless the question of

availability of land is solved by this authorities.

The copy of the letters are annexed hereto and marked with
the letter ‘R-2°.

6. That it is further submitted for preparation of estimate is an

integral part of any DPR and which can be done only after having definite

sy

available stretch of land and therefore making DPR for bio diversity park

———

> e ————
PRSI e e

and river front development could not be possible due to non receipt of

information of availability of definite stretch of land from the competent

authorities as mentioned above. However, the Kolkata Municipal

Corporation has already initiated the procedure to engage agency by

calling open tender for making of topographical survey along the bank of
river Hooghly within the jurisdiction of The Kolkata Municipal
Corporation in consultation with Dr. Anupama Mitra, consultant
engaged by Kolkata Municipal Corporation for preparation of the DPR for
making Bio-Diversity Park and River Front Development. Furthermore, it
is also stated the Kolkata Municipal Corporation has also taken initiative
to collect one Model DPR of Bio-diversity park from West Bgngal Bio
diversity board which has been kept with Kolkata Municipal Corporgﬁqn
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(

eastern) Railway authority. It is also perti i i
e ot e it p rtinent to mention herein that on
e u. orities have been given reminder for
N pal Authorities with specific affirmative reply. But
© reason best known to the Railway Authorities, nothing has been done
on their part. That despite all genuine efforts made by the Municipal
Authorities of Kolkata for making bio diversity park on the riverfront of
Hooghly river nothing much can be achieve unless the question of

availability of land is solved by this authorities.

The copy of the letters are annexed hereto and marked with

the letter ‘R-2’.

6. That it is further submitted for preparation of estimate is an
integral part of any DPR and which can be done only after having definite
available stretch of land and therefore making DPR for bio diversity park
and river front development could not be possible due to non receipt of
information of availability of definite stretch of land from the competent
authorities as mentioned above. However, the Kolkata Municipal
Corporation has already initiated the procedure to engage agency by
calling open tender for making of topographical survey along the bank of
river Hooghly within the jurisdiction of The Kolkata Municipal
Corporation in consultation with Dr. Anupama Mitra, consultant
engaged by Kolkata Municipal Corporation for preparation of the DPR for
making Bio-Diversity Park and River Front Development. Furthermore, it
is also stated the Kolkata Municipal Corporation has also taken initiative
to collect one Model DPR of Bio-diversity park from West Bengal Bio
diversity board which has been kept with Kolkata Municipal Corporation

= future reference.

2 VAR

e L
KOLKATA

\S
. M. HASSAN Y
Regh. No.
13789/18

RSt

3



794
4

,&\ 7

Mmentioned in the affidavit dateq 27.08.2022 which has been already
taken on record on 30.08.2022 by the Hon’ble National Green Tribunal.
8.

That it is therefore respectfully prayed that Hon'ble Tribunal may

Pass such order/orders ag it deems fit and proper in the interest of
justice.

Identified by me : M / _
Baomil, ¢ W=
e, '
Advocate e Exegﬁmeﬁﬂginccr Y]

P&S Depattment /| KMC
For The Kolkata Municipal Corporation
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Verified at Kolkata by the deponent abovenamed 01, /tl'ns the (ﬁ/ day
1n
January, 2023 and say that the contents of th1s afﬁdav1t made
h
paragraph Nos.1 is true to my knowledge and those made 'in pal' agraP

. ) st are
No.2 to 6 are true to my information derived from records arld T 6

my respectful submission before this Hon’ble Tribunal.

7

Verified by me M /

@/‘Mmk\ CM@’V*QQM ol Exe

Dc?
Advocate

For The Kolkata Municipal Corporation.

SOLEMT\LYAF. IRMED AND DECL ARED
BEFORE ME ON JDEN LEICATION

S. M. HASSAN
NOTARY

01 FEB 2022
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LRI HYTHTIT
=YAMA PRASAD MOOKERIEE FORT, KOLKATA
Formerly Kolkata Port Trust
General Administration Department
o Estate Division
6 Fairlie Warehouse (2*° Floor), Strand Road
Kolkata —700 001
Lnd. 51 63[ DIV I l 4+ 1 Dated 19th December 2/0,22“"-':;::«-_\
The OSD(P & 8), //r;?( oy
Kolkata Municipal Corporation, f!,:' / ERCE
Park & Square Department, { N [ -
5, S.N. Banerjee Road, W3
Kolkata - 700 013

L3

Sub: Information regarding availability of land under the control of Syama Prasad; "~

Mookerjee Port, Kolkata along the river Hooghly for making Biodiversity-Park-— =~

and riverfront developments.

Ref: Your letter No. OSD & Ex-DG. (P&8)/269/2022-23 dt. 18.10.2022

_Sir,

The subject letter under reference has since been perused. We have gone thrt?ugh our
records for availability of land regarding making .Bio-diversity Park and riverfront
development from Garden Reach to Cossipore, it is observed that no such land is presently
available in this regard.

In this context it may be noted that the Millennium Park area (owned by Kolkata Port
Trust) is already under possession of KMC & KMDA (except Millennium Park —IIT) and the
same may be considered for the purpose of such activities, if considered suitable. The
waterfront of southern front of NSD lock and the stretches of back up land is in use / being
considered exclusively for Port related purposes including future development,.

In this context it requires mention that Port has also taken up Riverfront Development
project at No 8 workshop arca near Swing Bridgeg. This area is being developed as a cruise
terminal. A development project is also being considered at Armenian Ghat and adjacent area
with an objective for heritage restoration which‘ i<_s under tendering process. In other words
development of waterfront where Port has sufficient backup land have either already been
taken up or under active process for the purpose of Port related development projects
including Riverfront Development projects. Accordingly, it is informed that there is no other

available water front arca within the desired limit of KMC as per the letter under referrence.

This is for your information plcase. ( ) 6 3 ;
o ‘ , S Mifra '
.4,\.} : et ) i ‘ EState Manager([/C)
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‘ L3 A}
N KOLKATA MUNICIPAL CORPORATION
SN BANER IS ROAD, KOLKA TA-700013
(Parks & Squares Dept,)
io g - 6 4 “2e. " f
T0E DY CHAIRMAN, PEZES e é(ﬁn&-";}'//‘g '7/01 =
Shyama Prasad Mukherjee Port 'T'rust,
1371, Strand Roud,
Fairly Place, BB, Bagh,
Kolkata 700001,

3
Rol

Sub:~ Information regarding availability of land under your Control along the bank of

- River Hooghly for muking Bio-Diversity Park and River Front develapments
Sw,

This is 10 draw your Kind attention that How'ble NGT (national Green ‘Tribunal) in a casc has dirccted KMC Authority to tzke up

certain action all along the bank of River Hoophly within the jurisdiction of KMC (between Garden Reach and Cossipore). It
may plesse be mentioned that specific direction has beea given by the Hon'ble Bench of NGT to create Bio-Diversity Park in the
Flond Plain of River Hooghly and also for taking up the development of the River Front.

1 this context it miy please be mentioned that the land sJony the bank of River Hooghly between Garden Reach and Cossipors is
manly under the control of Shyama Prasad Mukherjee Fort Trust Authority and i1 is perhaps ncedless to mention that primary
requitement of zny development 1s the avatlabifity of land.

Therefore the maner is referred 1o you with & request 1w apprise us about the availability of land along the River Bank in the
wreteh hetween Garden Reach and Cossipore within the jurisdiction of KMC where creation of Bio-Diversity Parks and other
development works ean be undertaken so that we can stant taking uction complying the direction of the Hon’ble NGT.

An early reply from your end wili be highly appmcimcd,

I'hanking you,

Yours sincerely

N
—{nu‘&g lwl i

;.D ) Mp1.}(’.’umlhis‘si;)ﬁc’r

(08,0, & Vix-Officio Dy.CI(C) / (P&S)
PEACYT (P&SY o 7 L e
i i : ‘

BV T
S osness) \
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Headquarters Benga s =
246 AJC Bose Roa?d 1D Area

Alipore, Kolkata-27

3
001927/KMCIQ 0 7 December 2022

J \/0/01 & E.O (Design Head) - =
. Parks & Square Dept ‘
Kolkata Municipal Corporation
5 S.N Banerjee Road, Kolkata - 700013

AVAILABILITY OF LAND FOR MAKING BIO.DIVERSITY PARK & RIVER
~ FRONTDEVELOPMENT = |

1. Referto your letter No ‘os'D'A r-:b (PAS)128712022-23 dated 11 November 2022.

2. You are requested to discuss the issue wrth the undersigned alongwith proposed
requrrements for ascertammg SUbjeCl Iand avarlabrhty areas duly annotated on a sketch.

3. For your |nformat|on and necessary actron please

Colonel La) d s :
For General Off‘ cer Commandmg




& L KaT
o, {7}”() (Design Head)

/7517 “& Squarcs Department)

P lrks &S ;
The Koma(,.q"‘"“s I)cpartmem

y 1'; Muni |

, A 3, S.N. Banerjee ;{‘g:d Corpom.o,,

£ Kolkata- 700013
03D Q £ 0 ($é.uda7 /iuu;/} Y. gz,g/éﬂ&g,a

i /;:/a// 2043

Divisional Railway ] 'thager
Sealdah Division, Eastern Raﬁwuy ‘
(Circular Railway of Kolkata)

HICF+ 269, Kaiser btrcet, Scaldha
Raja Bazar,

Kolkata- 700009.

Remmdcr fo pmvndmg mformatlon regarding avallabxhty of land under

}Our mn(rol along thc'h.mk ofRncr Hoogh]) for making Bio- Diversity Park and River

~Front Devclomnem in cnmplmncc (o thc d:rcctnon of Hon’ble National Green Tribunal
(\CT) d1.03/09/2022 :

3 Ref:"-"‘ = ;\) thzs ofﬁce Icticr No
: i \ DG (P&Q)/27l/2022-23 dt..- 18/10/2022
i ObI) & E 0 (P&S)/288/2022 -23, dt.:- 11/11/2023
) ()rdcr oﬂlon’blc NGT/EZ Bcnch, Kolkata, dt.:- 17/1 1/2023 & 30/08/2022

Sy , gl
In *cference to thc abovt rnferred kttcrs

thts cpanment you are once agam rcquested to send us your .
e rcpiv at ’thc earhest 10 enable us. xo move forwa:ded in the }subject matter towards comphance of the order of
y VHon ble I\GT/EZ Bench }xol}\a!a 3 ok :

 The' phomcoplcs of the above referred letlcrs of thls dcparlment & ordcrs of Hon blc NGT/EZ B(,nch
’ k()ﬂ\a&a are enclosed herewzth for your ready reference please.

~

V Thankmg Ypu,

- Yours Sincerely

OSD & E 0 (Dcalgn Hcad)
(l arks & Squares Dxpnrlmcnt)

Cop) fomardcd for kmd mformulmn pl
© 1. OSD & toMpl. Commissioner it
' 14 2.°.0SD & Ex Officio Dy C L (C) (P&S) f
HEE: (C) (P&S)
4 Oleris




BEFORE THE HON'BLE NATIONAL
GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
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In the matter of :
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... Applicant
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Forest & Climate Change & Ors.
Respondents
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Advocate
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